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USSR technology for metallurgy
units

1728. SHRIMAT] RENUKA CHOW-
DHURY,
SHRI SUBAS MOHANTY:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Governmentg attention
had been drawn to the newg item
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publisheg in the ‘Statesman’ dated the |

19886 } to Quesiins 86
14th October, 1986 to the effect that
USSR haq offereq their latest tech-
nology for metallurgy units if s,
what are the details thereof;

(b) whether thig is the best tech-
nology available i the world; and

(¢) whether our own Research and
Development units on which heavy
recurring and non-recurring expendi-
ture is being made have contributed
to any new development which is
not already known overseag anq 1if
so, what are the details thereof?

THE MINISTER: OF STEEL AND
MINES (SHRI K. C. PANT): (a)
Yes, Sir. Both sides are already co-
operating and have jointly identified
schemes to remove any Dbottlenecks
and to improve the technical and
economic indiceg and the quality of
products at the Bhilaj and Bokaro
Steel Plants.

(b) The technologieg that gre being
supplied by the Soviet Union have
been found to be appropriate for
application in thege plants.

(¢) The information is being col-
lected and will be laid on the Table
of the House.

Drug abuse in the country

1729. SHRIMATI RENUKA CHOW-
DHURY: Will the Minister of WEL-
FARE be pleased t, state:

(a) whether fast developing drug
abuse in the country ig leading to
social concern and also law and order
problemg as reported in the ‘Hindus-

tan Times’ of the 15th October, 1986;
and

(b) whether the siutation has been
examined and gnalysed py Govern-
ment, if so, the results thereof and
action proposed in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) Yes,
Sir,



